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Advocate, Shri Himanshu Rai for the petitioner. Shri M.K.Bagri,- learned OL
present in person. The report of the ROC, Kanpur is already placed on record
before this Tribunal;'The OL has no specific in respect of report of the ROC and
the matter can be heard and decided on as per the merit of the case.
At this stage, Sri Himanshu Rai for the petitioner prays for liberty to file
its comments/ objection, if any, to the report of the ROC and for further argument.
The.Registry 1s directed to provide a copy of the report of ROC to the

petitioner counsel, free of cost.

The matter be listed on 8" November, 2017.
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